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were payable in cases of death. The 
family pension is paid so long as the 
beneficiary continues to be eligible there-
for under the Scheme while the children', 
aIIowIIDce normally ceases to be payable-

(I) to a male on attaining the age of 
fifteen, and 

(ii) to a female on attaining. the 
age ot sixteen or on her marriage, 
whichever is later. 

(d) and Ce). No such case has. been 
recently brought to the nouce of 
the Government of India or the 
Manipur Administration. 

Cem_t 

• o.p. Shri C. R. Iyywmi : Will the 
Minister of Heavy Industries be pleased 
to state: 

(a) what is the quantity of cement 
.applied fo. by the public in the .Travan-
core-Cochin State from the ume the 
Advisor took charge till the 1st Novem-
ber, 1956 ; 

(b) the quantiry sanctioned during that 
period ; 

(c) the steps Government propose to 
take to meet the ordinary requirements 
of the people in the Kerala State; .and 

(d) whether Government propose to 
~  any Cement Factories in the State 
to meet the shortage ? 

The MiIliater of Heavy Industries 
(Shri M. M. Shah) : (a) and (b). The 
total demand for cement received from 
Travancore-Cochin during the period 
ISt April to 31st October, 1956, was 
for 109,540 tons, against which 55,170 
tons were allotted. 

(c) Government have sanctioned a 
number of schemes in States of Madras, 
Andhra, Mysore, Pondicherry, etc. for 
increasing the production of cement. 
This along with such new schemes in 
other parts of the country· will improve 
progressively the supply position in the 
counrry including Kerala State. 

(d) Government have not received any 
proposal from any party for starting a new 
cement factory in Kerala. 

Sale of Hanelloom ... d Mill Cloth 

.043. Shri Daaaratha Deb: Will the 
Minister of Commerce ... d eonsumer 
IlIdllatriea be pleased to state: 

(a) whether it is a fact that no licence 
for the sale of handloom and mill cloth, 
has been issued to the merchants of 
Sabroom town, particularly to merchants 
of Ranigan; Bazar commonly known as 
ChhotaknU (Tripura) for the year 1956; 

(b) if so, the reasons therefor; 

Cc) the number of such licence holders 
in 1955; 

Cd) whether any representation has 
been made to the local authority as well 
.. to the Government of India for 
obtaining licenses for sale of cloth in general 
and for obtaining special permission during 
the Durgapuja; and 

Ce) if so, the steps taken in the matter? 

The Milliater of Trade 
Karmarkar): Ca) Yes, Sir. 

CShri 

(b) It is not considered advisable to 
issue such licences having regard to the 
geographical situation of the Bazar . 

(c) Sixty licenses for handloom cloth 
combined with sixty seven licences for 
mill-made cloth were issued by the Tri 
pura Government in 1955. 

Cd) and Ce). Two representatiol:, 
were made by the merchants of the Sab 
room town and the Raniganj Bazar to the 
District Magistrate, Tripura. Three 
temporary permits were, therefore, issued 
by the State Government to merchants 
of the Sabroom town for meeting the Durga 
puja demand. 

S.D.O.'s Office ill Itamalpur 

1045. Shri Daaaratba Deb: Will 
the Minister of Works, Hou8ing aad 
Supply be pleased to state: 

(.) whether it is a fact that the office 
of S.D.O. Kamalpur of Tripura State 
is made of aluminium with the result that 
it is difficult for the staff to work in that 
office during the day time due to excessive 
heat; and 

(b) if so, what steps Government pro-
pose to take to remove such condition? 

The MiIIiater of WorD, HOIIIIiaIr 
aad. Supply ( Sardar Swaraa SiIIgb) : 
Col) The office has aluminium roofs; it may 
be uncomfortable but the working con-
ditions are not very difficult. 

(b) Does not arise. 
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Ambtlr Cbarkha Programme 

1049- Shri T. B. Vittal Reo I Will 
the Ministq of Production be pleased 
to lay on the Table of the House a state-
ment showing the progress of so far made 
by the All India Khadi and Village Indus-
tries Board regarding the followi n 




